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SWPREMECURTOFI NDI A
RECORDOFPROCEEDI NGS
I.A No.19-21 in GV I L AP P E AL NOs). 5267- 5269 OF 2002
CHI NNAKARUPATHAL &CRS Appel | ant (s)
VERSUS
AD SINDARABAI ( DEAD) THR LRS. & CRS. Respondent (s)

(Wth appln(s) for clarification and office report)

Date: 23/02 / 2 009 These Appeals were called on for hearing today.

COR A M:
HON BLEMR JUSTI CERV. RAVEENDRAN
HON BLEMR JUSTI CEJ. M PANCHAL

For Appell ant(s) M. V. Shekar, Sr. Adv.
M. B. Sridhar, Adv.
M. K Ram Kumar, Adv.

For Respondent (s)
M. S. Srinivasan, Adv.
M. R N Keshwani , Adv

M. M A Chi nnasany , Adv
Ms. V. Ml athy, Adv.
M. K Krishna Kumar, Adv.

M. K V. Viswanat han, Adv.
M. R Venkatesan, Adv.
M. P.V. Yogeswaran , Adv

UPON hearing counsel the Court made the follow ng
ORDER

Applications for clarification are di sm ssed.

(Sushma Batr a) (Anand Si ngh)
Sr. P.A Assi stant Regi strar
INTHE SUOPREMECORTOCFINDI A
CCVI LAPPELLATEJURI SDI CT1l ON

IA19 - 21 inCIVI L AP P EAL NGs. 5267- 5269 of 2002

CHI NNAKARUPATHAL &GRS Appel | ant (s)
VERSUS
AD SINDARABAI ( DEAD) THR LRS. & CRS. Respondent (s)

ORDER



Applications for clarification are dism ssed.

New Del hi (J.M PANCHAL)
Dat ed 23.2.2009



